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Shri P. K. Deo: In view of the fact 
that the import of copper from CongO 
and Rhodesia has been practically 
~ e  and for our transmission 
bnes we need aluminium, and in view 
of the fact that there is a strong case 
~o  a. greater production of aluminium 
~n thIS. country besides the production 
In GUJarat, and further, in view of 
the fact tha t there is a large deposit 
of bauxite available in Orissa and 
alao cheap electricity, may I know 
whether the Government of India 
will consider the case of the OriSSa 
State and consider the proposal to 
locate an aluminium plant in Orissa? 

Dr. Channa Reddy: The facts about 
the availability of bauxite in different 
states are already available with the 
Ministry, and wherever there are 
possibilltiel we have given. At the 
moment, licences have been given for 
3,73,000 tonnes. 

Shrl P. K. Deo: I asked about the 
location in Orissa. 

Mr. Speaker: Shri Mahida. 

Shri Narendra Singh Mahida: A 
large quantity of bauxite has been 
found in Guiarat and some of the in-
dustrialists have proposed to establish 
an aluminium plant there without any 
government assistance. May I know 
whether the Government will consider 
these ofters from the industrialists of 
Gujarat and whether an aluminium 
plant will be located in Guiarat, with-
out government assistance? 

Dr. ChaDDa Reddy: We have two 
proposals in Gujarat, apart from the 
proposal of the Gujarat Mineral 
Development Corporation. One is 
from Power Spark Cables, Private 
Limited, Bombay, and the other is 
from J. K. Group of companies, which 
have already one at Asansol; they 
want to establish one in Kerala 'nd 
take the aluminium if pouible, or, 
if allowed, even bauxite. Tbe pro-
posal of the GuJarat Mineral Deve-
}optrent Corporation is under con-
sideration, and we are waiting for 
flnalisatlon. and depending upon that, 
the other cases would be decided. 

PubUe Tea Wareh01llJe 
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Sbri ShIv Cbaran LaI: 

Will the Minister of Commerce be 
pleased to state: 

(a) whether it is a fact that in 
violation of the recommendations of 
the Plantation Enquiry Committee 
the Tea Board management is con: 
sidering the handing over of the 
Public Tea Warehouse in Calcutta to 
a private firm viz., Mis Balmer 
Lawx:ie Bnd Co. Ltd., and 

(b) if so, the reasons therefor? 

The Deputy MIDlster In the MIn-
Istry of Commerce (Shri Mohd ShaA 
Qureshi): (a) and (b). A new six-
storeyed warehouse has been COD-

structed at Calcutta by the Calcutta 
Port Commissioners. Owing to cer-
tain defects in the warehouse, the 
Tea Board has not yet taken over the 
building. The way in which the neW 
warehouse should be run after it 
is taken over by the Tea Board, is 
being examined by a Sub-Cotlunittee 
set up by the Board. The Tea Board'. 
recommendations in this behalf are 
awaited. 

Shri Jyotirmoy Basu: Although the 
Public Tea Warehouse belongs to 
the Calcutta Port Commissioner 
and it has ·been financed by our ex-
chequer, still a t ~nt o e  
firm, Balmer Lawrie and Company 
had been running this warehouse and 
making money.' This company ha_ 
an export department, tea estates de-
partment and a warehousing depart-
ment. Under the circumstances, have 
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the Government considered at any 
time whether Balmer Lawrie and 
Company should have been placed in 
chlll·ge of the warehouse? 

Shrl Mohcl. Sha1I. Qureshi: We are 
taking it over very soon from Balmer 
Lawrie and company. 

Shri Jyotlrmoy Buu: The report 
of tht' Plantation Enquiry Commission 
was made in 1956. For 11 years, what 
were you doing? 

Sbri MOhd. Shaft Qureshi: They had 
an agreement with the Port Commis-
sioner and unIeSll that agreement was 
terminated, it would be difllcult for 
Government to take it over. Now the 
Port Commissioner has agreed that no 
further extension in lease will be 
granted to them. 

Shrl lyotlrmoy Buu: May I know 
whether the Government are aware 
of the fact that during the ware-
housing of tea, there is gain in weight 
to the extent of nearly 2 per cent 
and, if so, whether Balmer Lawrie 
and Company have been asked to 
c:alculate that in terms of their pro-
flt? 

Shrl Mohd. Sha1I. Qureshi: I have to 
check up this information; I have no 
information on this at present. 

Shri Jyotlrmoy Buu: They want 
to increase the cess for the Tea Board, 
which is a white, elephant, in Calcutta. 

Shrl Indrajlt Gupta: What were 
the specific recommendations of the 
Plantation Enquiry CommiSllion re--
garding the control and management 
of the Public Tea warehouse and how 
has it come about that in violation of 
those recommendations 80 long thl8 
warehouse has been controlled or 
managed by Balmer Lawrie and Com-
pany? 

Shrt ..... 8IIa8 Qareibi: The re-
~ommen at on  are that the Tea Board 
will take over the new wal'8boule .. 

soon as it is ready for OCCupation and 
it will run it for a period of 60 years 
from the dates of occupation. The 
rent will be Rs. 200 per thousanGl 
square feet per month for godown 
space. 

Shrl Jyotlrmoy Balu: On a point 
of order, Sir. 

Mr. Speaker: The rent may be too 
much, but it cannot be a point ot 
order. 

Shri Jyotirmoy Basu: It should be 
Rs. 2 per 100 square feet. 

Mr. Speaker: You are giving In-
formation, not seeking information .. 

Shri Mohd. Shaft Qureshi: The rent 
will be Rs. 300 per 1000 square feet 
per month for store IIlld fOr ofllce. The 
Tea Board will also take over the 
Public Tea Warehouse from Balmer 
Lawrie and Company from the date 
of termination of the lease, up to 3llt 
March, 1990. 
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Export of frOD Ore 

*1450. I!Ihri Ksimelhwar ..... : Will 
the Minister of Steel, MIaes lUI. 
lIIetaIII be pleased to atate: 

(a) whether it is a tact that ~

ernment have taken up a new project 
to boo8l the export of Iron ore, . 




